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Supreme Court [13]

Abdul Nassar v. State of Kerala, (B.R. Gavai, K.V. Viswanathan and Sandeep Mehta, JJ.), 2024 SCC
OnLine SC 5713

Correspondence Rbanms Educational Institution v. B. Gunashekar, (Hrishikesh Roy and S.V.N.
Bhatti, JJ.), 2024 SCC OnLine SC 5716

Correspondence Rbanms Educational Institution v. B. Gunashekar, (K.M. Joseph and Hrishikesh
Roy, J1.), 2022 SCC OnLine SC 2486

Mepung Tadar Bage, Member, Arunachal Pradesh Public Service Commission, In re, (Dr D.Y.
Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra, JJ.), 2023 SCC OnLine SC 2494

Mepung Tadar Bage, Member, Arunachal Pradesh Public Service Commission, In re, (J.K.
Maheshwari and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5715

Mepung Tadar Bage, Member, Arunachal Pradesh Public Service Commission, In re, (J.K.
Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 5714

Nitin Ahluwalia v. State of Punjab, (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2025 SCC
OnLine SC 2013

R. Nagaraj v. Rajmani, (S. Ravindra Bhat, J.), 2022 SCC OnLine SC 2488

Rajput Vijaysinh Natwarsinh v. State of Gujarat, (Sanjay Karol and Prashant Kumar Mishra, JJ.),
2025 SCC OnLine SC 2012

State (NCT of Delhi) v. Ravindra Singh, (M.R. Shah and Krishna Murari, JJ.), 2022 SCC OnLine SC
2487

Tarachand Logistic Solutions Ltd. v. State of A.P., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 2010

Union of India v. BD Kadam, (P.S. Narasimha and Sandeep Mehta, JJ.), 2023 SCC OnLine SC 2495

Yogamaya M.G. v. State of Kerala, (B.R. Gavai, C.J. and K. Vinod Chandran and A.S. Chandurkar,
J1.), 2025 SCC OnLine SC 2011

Allahabad High Court [37]
Anand Vikram Singh v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5857
Aneesh Lodhi v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 5838
Babu Vikram Singh v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 5837

Bhagirathi v. Union of India, (Manoj Kumar Gupta and Arun Kumar, JJ.), 2025 SCC OnLine All
5870

Bisati v. State of U.P., (Rajnish Kumar and Rajeev Singh, JJ.), 2025 SCC OnLine All 5847
Deshraj Singh v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 5863

Dhananjay Kumar v. Union of India, (Manoj Kumar Gupta and Arun Kumar, JJ.), 2025 SCC OnLine
All 5872

Dharmendra Kumar v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5841

Faisal Ahmad Ansari v. State of U.P., (Manoj Kumar Gupta and Arun Kumar, JJ.), 2025 SCC OnLine
All 5868

Hamid v. Kailash, (Manish Kumar Nigam, J.), 2025 SCC OnLine All 5836
Harnarayan v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5854
Jufishan Alam v. Mohd. Salim, (Chandra Kumar Rai, J.), 2025 SCC OnLine All 5860
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Kallu Gupta v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5840
Lal Bahadur Giriv. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5843
Mahendra v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5844

Manjur v. State of U.P., (Vivek Kumar Birla and Pramod Kumar Srivastava, JJ.), 2025 SCC OnLine
All 5846

Manoj Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5861

Nagar Palika Parishad v. State of U.P., (Manoj Kumar Gupta and Arun Kumar, JJ.), 2025 SCC
OnLine All 5866

Nanhe Pandey v. State of U.P., (Vivek Kumar Birla and Pramod Kumar Srivastava, JJ.), 2025 SCC
OnLine All 5845

Pratibha Yadav v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 5856
Praveen Kumar Malik v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5865
Raghunandan Prasad v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5851
Rakesh Kumar v. U.P. ERC, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All 5864
Ram Chandra Yadav v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5858
Ram Singh Pal v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5859
Rashmi Asthana v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 5852

Rishi Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5855

Sarita Devi v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5842

Sarita Devi v. State of U.P., (Rajnish Kumar and Rajeev Singh, JJ.), 2025 SCC OnLine All 5849
Sheelu Devi v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5839

Shiv Das Singh v. Union of India, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All
5867

Shiv Shankar v. Union of India, (Manoj Kumar Gupta and Arun Kumar, JJ.), 2025 SCC OnLine All
5869

Shyam Babu Pandey v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 5853
Sudhir Singh v. State of U.P., (Rajnish Kumar and Rajeev Singh, JJ.), 2025 SCC OnLine All 5848

Susheel Kumar Singh v. Union of India, (Manoj Kumar Gupta and Arun Kumar, JJ.), 2025 SCC
OnLine All 5871

Sushil Kumar v. State of U.P., (Rajnish Kumar and Rajeev Singh, JJ.), 2025 SCC OnLine All 5850
Vandana Singh v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5862

Andhra Pradesh High Court [13]
Aditya Pratap Shahi v. CBI, (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3285

Dagumati Venka Reddy v. M. Nagamani, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 3291

Fatima Usman Chaudary v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3286
Kasula Peda Guravaiah v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3287

Kollati Sai Kumar/Chinna v. Allumolu Srinivas, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 3290
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Nekkanti Sravan Kumar v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 3288

Nellore Progressive Union v. Town Hall Trust Board, (Challa Gunaranjan, J.), 2025 SCC OnLine
AP 3281

Pochareddy Chandrasekhar Reddy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine
AP 3284

Pujyam Seshanjaneya Rajesh v. New India Assurance Co. Ltd., (Challa Gunaranjan, J.), 2025 SCC
OnLine AP 3289

S. Ranganayakulu v. Union of India, (Challa Gunaranjan, J.), 2025 SCC OnLine AP 3282
Tallapaneni Lakshmidevi v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 3293
Tallapaneni Ramulamma v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 3292

Toyota Kirloskar Motor (P) Ltd. v. L. Suni Reddy, (B. Krishna Mohan and A. Hari Haranatha Sarma,
J1.), 2025 SCC OnLine AP 3283

Bombay High Court [7]

CITv. Dr. Balabhai Nanavati Hospital, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025
SCC OnLine Bom 3177

Durreshhewar Ghulam Jilani v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A.
Deshmukh, JJ.), 2025 SCC OnLine Bom 3176

Mumbai Metropolitan Region Development Authority v. Union of India, (Revati Mohite Dere and
D.R. Neela Gokhale, JJ.), 2025 SCC OnLine Bom 3180

Pansn Construction & Developers (P) Ltd. v. Zaphna Properties (P) Ltd., (R.I. Chagla, J.), 2025
SCC OnLine Bom 3178

Sanjay Baban Ughade v. State of Maharashtra, (Neeraj P. Dhote, J.), 2025 SCC OnLine Bom 3175
Vijeyendra v. State, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 3174

Vyom Dipesh Raichanna v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC
OnLine Bom 3179

Calcutta High Court [103]
Ahona Chakraborty v. State of W.B., (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 7732
Ananta Kumar Roy v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7822
Anil Kumar Ghosh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 7787
Anuj Bala v. Union of India, (Kausik Chanda, J.), 2025 SCC OnLine Cal 7815
Archana Narjary v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7770
Arnab Sengupta v. State of W.B., (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 7733
Arpita Adhikary v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7789
Artery Sarkar v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7771
Arup Banerjee v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7769
Asim Mula v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7774
Azizur Rahaman v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7803
Bapai Saha v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7763
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Barun Roy v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7776
Basant Mani Rai v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7807
Bina Saha v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7762
Bipradip Saha v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7761

Biswajit Das v. State of W.B., (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC
OnLine Cal 7829

Chumki Saha v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7777

DA3Malls LLP v. Inspector General of Registration & Commr. of Stamp Revenue, (Aniruddha Roy,
J.), 2025 SCC OnLine Cal 7767

Dal Bahadur Kami v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7808

Dibakar Bhattacharya v. State of W.B., (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025
SCC OnLine Cal 7828

Dibyendu Roy v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7825

Durga Engineering Works v. PF Commr., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 7823
Ganga Gurung v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7809

Gopal Chandra Saha v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7820
Gopal Jhunjhunwala v. State of W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 7824
Habijan Bibi v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7793

Haripada Roy v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7790

Haroj Ali Sardar v. Panna Lal Chandra, (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 7746
Hemant Kumar Rai v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7806
Hiranmoy Pakira v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7781

Insiya Mallick v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7773

Jasolina Tshering Lepcha v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7811

Jaspal Singh Chandhok v. Gobin Chand Seal, (Arijit Banerjee and Om Narayan Rai, JJ.), 2025
SCC OnLine Cal 7729

Jayanti Mondal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 7766
Kajim Sk. v. State of W.B., (Apurba Sinha Ray, J.), 2025 SCC OnLine Cal 7736

Kaniz Fatema v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7772

Krishna Sur Rakshit v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 7764
Maheshwari Traders v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 7748
Maheshwari Traders v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 7749
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Maheshwari Traders v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 7751
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National Company Law Appellate Tribunal [1]

Vinod Kumar v. Omkara Asset Reconstruction (P) Ltd., (Ashok Bhushan, (Chairperson) and Barun
Mitra, Member (Technical)), 2025 SCC OnLine NCLAT 1488

Central Act [1]
Appropriation (No. 4) Act, 2014

Central Rule [1]

Indian Railways, (Deputy Chief Accounts Officer (Cash and Pay), Chief Cashier and Assistant Chief
Cashier) Amendment Rules, 2025

Central Notifications [33]
Ministry of Finance [57/2025-Cust (NT)]
Ministry of Finance [36/2025-Cust (1)]
Ministry of Finance [37/2025-Cust]
Ministry of Finance [38/2025-Cust]

Ministry of Finance [Notification No. 10/2025-Central Tax (Rate) [Exemption on Intra-State supplies
of goods]]

Ministry of Finance [Notification No. 11/2025-Central Tax (Rate)]
Ministry of Finance [Notification No. 12/2025-Central Tax (Rate)]
Ministry of Finance [Notification No. 13/2025-Central Tax (Rate)]
Ministry of Finance [Notification No. 14/2025-Central Tax (Rate)]
Ministry of Finance [Notification No. 15/2025-Central Tax (Rate)]
Ministry of Finance [Notification No. 16/2025-Central Tax (Rate)]
Ministry of Finance [Notification No. 17/2025-Central Tax (Rate)]
Ministry of Finance [Notification No. 2/2025-Compensation Cess (Rate)]

Ministry of Finance [Notification No. 10/2025-Integrated Tax (Rate) [Exemption on Intra-State
supplies of goods]]

Ministry of Finance [Notification No. 11/2025-Integrated Tax (Rate)]
Ministry of Finance [Notification No. 12/2025-Integrated Tax (Rate)]
Ministry of Finance [Notification No. 13/2025-Integrated Tax (Rate)]
Ministry of Finance [Notification No. 14/2025-Integrated Tax (Rate)]
Ministry of Finance [Notification No. 15/2025-Integrated Tax (Rate)]
Ministry of Finance [Notification No. 16/2025-Integrated Tax (Rate)]
Ministry of Finance [Notification No. 17/2025-Integrated Tax (Rate)]
Ministry of Finance [Notification No. 9/2025-Integrated Tax (Rate) [New Integrated Tax Rates]]

Ministry of Finance [Notification No. 10/2025-Union Territory Tax (Rate) [Exemption on Intra-State
supplies of goods]]

Ministry of Finance [Notification No. 11/2025-Union Territory Tax (Rate)]
Ministry of Finance [Notification No. 12/2025-Union Territory Tax (Rate)]
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Ministry of Finance [Notification No. 13/2025-Union Territory Tax (Rate)]
Ministry of Finance [Notification No. 14/2025-Union Territory Tax (Rate)]
Ministry of Finance [Notification No. 15/2025-Union Territory Tax (Rate)]
Ministry of Finance [Notification No. 16/2025-Union Territory Tax (Rate)]
Ministry of Finance [Notification No. 17/2025-Union Territory Tax (Rate)]

Ministry of Finance [Notification No. 9/2025-Union Territory Tax (Rate) [New Union Territory Tax
Rates]]

Ministry of Civil Aviation [Noti. No. G.S.R. 673(E)]
Ministry of Railways [Noti. No. G.S.R. 637(E)]

State Rules, Orders and Ordinance [12]
Goa Municipalities (Amendment) Ordinance, 2015
Goa Stray Cattle Management Scheme, 2013 (1)
Laadli Laxmi Scheme (2)
Subsidy for Custom Service in Agriculture (2)
Goa State 25&percent; Subsidy for Self Employed Scheme, 2015

Felicitation of Outstanding Senior Citizens of Goa State, on Celebration of International Day for the
Senior Citizen every year on 1st October

Organization//Establishment of Adventure Institution in Goa
Organization of State Youth Festival at Zonal Level

Government of Goa, Anti Retroviral Centre, Goa Medical College, Group ‘A’, Gazetted, Non-
Ministerial posts, Recruitment Rules, 2015

Government of Goa, Directorate of Accounts, Group ‘C’, Non-Gazetted, Non-Ministerial post,
Recruitment Rules, 2015

Goa State Fire Force Subordinate Service (Discipline and Appeal) (First Amendment) Rules, 2015
Goa Control of Industrial Major Accident Hazards (Second Amendment) Rules, 2015

Court of Appeal of Singapore [1]

Republic of India v. Deutsche Telekom AG, (Sundaresh Menon, C.J. and Judith Prakash and Steven
Chong, JCA and Jonathan Hugh Mance and Robert French, 1J), 2023 SCC OnLine SGCA 2

United States District Court [1]

Deutsche Telekom AG v. Republic of India, (Richard J. Leon, United States District Judge), 2024 SCC
OnLine Dis Crt US 1
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